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urgency of arriving at a mutually
agreed sharing formula :for early
completion’:':of the Teesty:.. Barrage
Project in Bangladesh. THe Indian side
also recognised the need for an early
resolution- of the ‘matter, The ™ two
sides accordingly expressed the com-
mitment - of their Governments- to
reach agreement o5 an expeditious
determination of a formula for shar-
ing Teesta ‘waters and agreéd that
the Jomt Rivers Comimission should
endeavour to finalise such a formula
within - three months but not later
than six months. It ‘was alsd agreed
that intensive studies woulq simul-

_ taneously be undertaken Ior sharing
of the Teestn Waters on a" more
smentlﬁc basis’ and to ma:mmse bene-
ﬁts to the pec-ple of ‘the area. They
agreed to nev:ew 1he _Position &t the
end of three ' years in the’ lighf of
these studies ta be gompleteq w;thm
that period. Sty
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*10. SHRI A, NEELALOHITHA-
.DASAN NADAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether it is a fact that the
resuits -of the-fishery resource ausess.
‘ment  survey -in ‘Wadge- Bank! and
other Deep-Sea Fishing ground off the
coast of Vizhinjam conducted by the
« Exploratory Fishery Project, Bombay
to verify. the -commerecial - impontar«ce
of tbhe, Vizhinjam Fishing Harbour
Project are encauragmg, and

(b) if so, the regsons, for" the delay

on the part of Government it giving

. clearance to the second and. third

stages of the Vlzhmjam F;shmc Har-
bour Project?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOPMENT
. (SHRI R. V., SWAMINATHAN); (a)
" The ‘pregresg report-_on- Hye - exp-IOra-
- tiorr of Wadge Bank Area- received in
. March, 1082 indicateg possihility of ‘ex-
Dlmtable fishery - resouyces. - .,F.urther

exploration, of, ﬁshg:;;‘ J:;sgymgg Js in
prm».rmag report. ig still gwasted.
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' (b) There has been bo- delay, On
the . basis .of the. encouraging, report
ort exploration of the areareceived in
March, 1982, the Government have
:»deeided. in - principle to‘ process the
- szheme for obtaining the approval of
* 'thea - Public Investmem Board. ..l
.’..n-u_‘_.e- Y _f'.,;':. . S N
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Wiil the Mirdster of AGRICUL-
TURE be- pleaged. to lay- a.statement
thowing-

] (a) whethor Jt 13 a  fact that ce.rtam
parts of the lountry are facing severe
drought due to shortfall "of " rain;’

’_ g (b) if o, the' ﬁtmes of S'lmh &at&.
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( ¢) the detaily of, muanc, soughi
by .these Statey to face the mtuatmn-
(d) wl:zé‘lfhdr'-“a}ﬁr team .from the
. €entrg - haw - visited  those. areas; -and
"(e) what’ aré the findings of * the
.team and the details of assistance pro-
. Mided. to those States" Pt e

© o+ THE MI.NTS'ITR OF AGRICUL
**TURE AND RURAL DEVELOPMENT
- "{RAO BIRENDRA SINGH: “"(a):and
" (b)’. ‘From the ** Memoranda received
from the Stateg so far, the Statés of
- “Andhra Pradesh, Bihat, Maharashtra,
* :Orissa, Uttar Pradésh 'armd West Beuga]
. have been aﬂ'ected by drought
fc) 'I"ne assistance : sought by lhe
“'States for &rmght ‘ré}iéf 15 a-- 'fbl'lows
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